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FINANCIAL EXPRESS

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insalvency and Board of India
(Insolvency Resoldion Process for Corporate Persons) ions, 2016}
FOR THE ATTENTION OF THE CREDITORS OF
AADNATH TRADE-WINGS PRIVATE LIMITED

RELEVANT PARTICULARS

1 | Name of corporate deblor Aadnath Trade-Wings Private Limited
2 | Date of incorporation of corporate dablor | 26 May 2015
3| Authordy under which corporate Registrar of Companies, Ahmedabad

dabtor is incomporated | registered

| Corporate 'd','f}f’ d“;; Limited LDt | \;600016.52095PTCO8 3297

§ | Address of the regitered office and 37, Devyan| Park, Timbavad), Junagadh,

incipal office {if any) of .

mw;"ﬂ Gujarat - 362001
6 commencement dale n Order Pronounced on 18 February 2025
raspect of corporale debtor Order Received on 21 February 2025
7 | Esbmated date of closure of insolvancy 17 August, 2025

rasolulicn process

Name and registeation number of the Mr. Dhaval C Khamar
nsotvency professional acting as mterm | IBBIIPA-D01AP-P-02574/2021-2022/1 3844

resolution professionsl
§ | Address and e-matl of the intenim 1012, Shilp Zaveri, Shyamal Cross Road,
resoiution professional, as registared Satelfite, Ahmodabad, Gujarat-380015
with the Board Email : ca.dhavalkhsmar@gmail.com
10| Address and e-mat 1o be used for 1012, Shilp Zaveri, Shyamal Cress Road,
correspondence with the interm Sateifite, Ahmedabad. Gujarat-380015
resolution professional Emall : cirp.atwidgmall com
11] Last date for submmission of daims. 04 March 2025
12| Classes of craditors, f any, undar Not Applicable
clause (b} of sub-section [6A] of
secton 21, ascentained by the intenm
rasoltion professionat
13| Names of Insolvency Professionals Not Applicable
dentified to act as Authonsed
Representative of credilors in a ciass
(Theee names for sach class)
14}{a) Relevant Forms and (3) www.ibbi.gov.inhomeidownloads
{2) Details of authorzed representatives | (b) Not Applicable
are gvailable af

Notice is heraby given that the National Company Law Tribunal has ordered the
ment of & comp insolvency resoluton process of the AADNATH TRADE-

WINGS PRIVATE LIMITED 00 18 February 2025,

Tha craditors of AADNATH TRADE-WINGS PRIVATE LIMITED, are heraby cafed upon o

submit their claims with proof on or before 04 March 2025 1o the nterm resolution professonal

althe address mentioned agaimst eniry No. 10,

The financial crediors shall sudmit their claims with proaf by electronic means only. All other

Credaors may Submit the ciaims with proo! in person, By post orby elecironic means

Subenission of faksa or misieading proofs of caim shall alact penalties

Dhaval C Khamar

Interim Resolution Professional of Aadnath Trade-Wings Private Limited

Date : 24 February 2025 Reg. No. IBBIPA-0011P-P-02574/2021-2022/1 3844
Place | Ahmedabad AFA Valid up to 31.12.2025
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